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(d) and (e) Public sector banks for-
mulate schemes on their own and also 
pcrtiripato in the schemes sponsored 
by the Government like Special Tood- 
gnuns Production Programme, Waste-
land Development, Forest Plmtation 
Lift Irrigation schemes etc. by 
meeting the credit needs of the iar- 
mers

[English]

Foreign lours b> Officers

454 SHRI HARI KLWAI PRA-
SAD Will the Minister of FINANC L 
be pleased to state

(a) whether the Government havt 
imposed a ban on the foicign tours 
of Government officers and the oflu^rs 
of Public Sector Undertakings on 
Government expenses,

(b) if so, the number of Govern 
ment officers and the officers ot Pub 
lit Sector Undertakings who went on 
foreign tours on Government expense 
during the last six months aiul the lea 
sons necessitating their \isits uul

(c) the achievements nuele b> I hem 
during then foreign visits }

THE MINISTFR OI SI ATI IN 
THE MINISTRY OI I INAN( £ 
(SHRI SHAN TAR AM POIDUKHI )

(a) Yes, Sir

Government have imposed a ban on 
foreign tours of Government ofiiceis 
with certain exceptions which, inter- 
aha, include tours for commercial, aid 
or foreign policy negotiations The 
Department of Public Enterprises have 
also been asked to take similar action

in respect ot all Public Sectoi Under-
takings

(b) and (c) The information is being 
collected and will be laid on the 1  able 
of the House as soon as possible

1 hanslatiun]

Review of Functioning of Officers Res-
ponsible lor C hecking Smuggling ok 

Gold

4 5 5  SHRI HARI KLWAL PRA 
SAD Will the Mmistei ol IINANC L 
be pleased to state

(a) whether the Government have 
reviewed the functioning of officers res-
ponsible to check ihe smuggling of 
gold

(b) whethei any erung office is oi 
employees responsible tor checking 
smuggling of gold have been urested 
in this connection, ind

(c) if so, the names and designa 
tions ol such officers uul the action 
taken so fji iminst them >

f HI VI IN IS 11 K Ol SI A11 IN 
111! MINIS I R> Ol I INAM I 
tSIIRl RAV1LSHWAR IHAkUR)
(a) to (c) Infoimation is being collect-
ed md will be laid on the table of the 
Housê

I/ nghsli)

Outstanding Lxcise Duty

456 SHRI SANAT KUMAR 
,1ANDAI Will the Minister of 
FINANCE be pleased to state

(a) the amount of Central Excise 
Duty over Rs one crore and above


